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Development Commission (Sman Scale 
Industries) Ministry of Industry during 
1983-84, the banks sanctioned 1229 
application involving an amount of Rs. 
198 21 laleb. During 1984·85, tbe banks 
sanctioned 1057 cases involving an amount 
of Rs . 109.:0 !akhs. 

LoaDS to Weaker Sections by Nationalised 
Bank under 20-Poiot Proaramme 10 Uoion 

Territory of Dadar and Nagar Ha,eli 

918. SHRI U.H . PATEL: Will tbe 
Minister of FINANCE be pleased to 
state: 

(a) wbether it is a fact that a number 
of applications for the loan under D.R.I. 
of 4 per cept interest to wealeer sections 
under 20-Point Programme have been 
received by various nationalised banle in 
the Union Territory of Dadar and Nagar 
Haveli during 1 January 1985 to 31 October 
1985; 

(b) if 50, the number of such applica-
tions received by each bank and the details 
thereof; 

(c) how many of them were sanctioned, 
rejected and are under consideration; 

(d) the target for 1985-16 by each bank 
for granting such loans; 

(e) whether orne simple procedures 
have been made for granting uch loans; 
and 

(f) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
1ANARDHANA POOJARY): (a) to (c). 
The data reporting syst m from baoks doe 
not generate data in the manner a ked 
for. 

(d) Under tbe Differential Rate of 
Intere t (DR I) Scheme, the public ector 
banks arc required to attain a level of 1 % of 
their total advance a at the end of previous 
year . No Statewise/Union Territorywi e 
tar ets have b en tipul ted under the DRI 
Scheme. 

e) nd (f). Qu14eliQe I) vo be I) i "e4 

to the banks by Res rve Bank of Iedia on 
priority sector advances and advance to 
weaker sections under the 20·Point 
Programme. Liberati ed m rgin and security 
norms have been laid down for adva nces 
to priority sector /weaker ection . Simpli. 
fied application form in the regional 
languages with the term and conditions 
relating to margin and secuff ty norms 
printed thereon are to be mad avail ble 
to tbe borrowers . Re erv Bank of India 
has reported that the total advances by 
scheduled commercia I bank. to weaker 
sections in priority sector stood at R . 12.26 
lakhs coveting 633 beneficiari 5 in 0 dr 
and Nagar Haveli as at th end of Decem-
ber, 1983. 

(Tra".r/otlon) 

Self Sufficiency in Copp r 

919. ,PROF. CHA ORA BHANU 
nEVI: Will the Mi nist r of STEEL AND 
MINES be pleased to state: 

• 
(a) the 

imported b 
during the 
and 

value of copper produced and 
the Hindustan Copp r Ltd. 
la t tbree years eparat Iy; 

(b) the time by which the country i 
likely to become elf-sufficient in the Id 
or' copper 1 

THE MINISTER 0 STATE IN THB 
DEPARTMENT OF MI E (S RIMATI 
RAM DULARI SINHA): (a) b v Jue 
of copper produc d by Hindu tan Copp t 
Ltd . (includin copp r r c ived ba after 
toll-smeltin abroa) nd value of cop er 
old by Mineral and Metal Tr din Cor-

poration from imp rted tock th 
la t three year i s und r: 

(Rupee in crore ) 

Year V fue of copp r 
produced by CL 
(includin Exci 'e 
Duty) 

1982·83 117.86 

1983·84 145.51 
1984·8S 

(b) "'cQQrdin 

Va lu of copper 
old Y M C 

fr m import d 
too 

1 0.9 

1 7.79 



159 Wrttr~n Answers NOVEMBER 22, 1985 Written Answers J60 

on Non·Ferrou Metals set up in connec .. 
tion with (he Sev nth Plan copper con-
centrates production by 1990 would be 
equiv' I nt to 65,000 tonnes of refined 
copp r as again t the estimated d mand of 
1,41 ,400 tonne . As per the present known 
ar rcserv of copp r, the c untry is not 
lik ly to b come self .. sufficient in copp r in 
the for seeabl future. 

eward for Seizure of Smu Ig led Good 

920. SHRI S.O . GHOLAP: Will tbe 
Minister of FINANCE be pleased to 
state: 

(a ) whether Government have appro~ed 
a ch me to r ward the p rson who Size 
the m ugg led good ; 

(b) if so, the detail s of the scheme; 
nd 

(c) the results a.hieved ? 

THE MINISTER OF STAT£ IN THE 
MIN1STRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and (b~. 
As p rt of j oten ifica tion of the anti-
smuggling drive, th h· me o.f reward and 
other inc ntives rant~d to Info~mers a~d 
departm ntal offic fS engaged In anh-
smu ,ling work was reviewed by the 
Government in March, 1985. 

As result f the revi w, apart from 
fur ther trengthening tbe oti- muggling 
infra tructur , it w s c nsid red nece aTY 
to r ti n Ii e the reward policy. It w s, 
ccordin Iy, d cid d to raise the r~ward 
Ii ib ility of the informer and depart-

mental offic rs alike from 10 to 20% of the 
value f contraband good si .zed, with 
provi ion f r rant of part of the reward 
imme iat Jy after eizure. 

Th 0 w pack"age of ioc ntlv include 
er aU n f thre Fund, with amount. 
r ngi n fr m 1 to 50/0 of tho value of 
contr band ood jz d, accruing to it to 
be u d y th G v roment f J; the pur po e 

r emeot of better performanc. 
nti- mll glin quipmeot aod 
m (" ft ur of ecurity nd ameoi-
ep rt • t I om en a ed in 

anti~smuggJing ta k and to the families of 
tho e who die or are injured in 'he course 
of anti.smuggling op rations, etc. 

(c) As resuh of various measure 
taken by the Gov rnment for intensi fication 
of the anti -smuggling drive, the total value 
of contraband good seized during the first 
10 months of 1985 has exceeded Rs. 142 
crores as against Rs . 101 crores worth of 
goods s iz d during tb entire year of 
1984. 

[Tran lation] 

Issue of Directive to Banks to Avoid Delay 
in Payment of Ou'tstatioD Cheques 

911 . DR. CHANDRA SHEKHAR 
TRIPATHI : Wi)) the Minister of 
FINANCE be pleased fO state: 

(a) whether it is a fact that directives 
have be n issued to banks to avoid delay 
in the payment of outstation cheques; 

(b) if o. when and if not, the reasons 
therefor; 

(c) \Vhether any progr ss has been 
1I0tic~d in the working of bank after this 
directive and if so, the detai Is thereof; 
and 

(d) if no progress has been made, 
Viheth r I: ny ffort is bing made to bring 
about improv ment in their working? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) : (a) to (d). 
Banks have been advised to improve 
cu tamer ervice in all its aspects and al 0 
to create an ~ ctive machinery for 
redre sal of cu tomer gri vances. Since 
delays in collection of out tarion cbequ s 
were ofi. n ob rved to b the cause of 
cu tomers' grie~ nce, bank have been 
a ked in S ptemb r 1985 to loole into the 
proe dur and pr e' ,c relating thereto 
pecifically. 

otroduction of M neti Inle Cbaracter 
Reco nhion (MICR) t chnology, cow .. 
puteri tion of CI arin Sou e , nd 
" t bli bQ)cQt f N tio aJ CI luin, all 




